GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

RAJYA SABHA
UNSTARRED QUESTION NO. 2257
ANSWERED ON TUESDAY, THE 16" MARCH, 2021

CSR WORK UNDERTAKEN BY PUBLIC AND PRIVATE SECTOR COMPANIES
QUESTION

2257. SHRI SUJEET KUMAR:
Will the Minister of CORPORATE AFFAIRS be pleased to state:

(@ the amount of funds allotted and utilized during the last three years by different public
and private sector companies under Corporate Social Responsibility (CSR);

(b) the details of the amount spent by the private and public companies during each of the last three years, State-
wise, district-wise and work-wise; and

(c) the total number of violations of CSR provisions done by private and public companies
during each of the last three years, and the details thereof?

ANSWER

THE MINISTER OF STATE FOR FINANCE
AND CORPORATE AFFAIRS (SHRI ANURAG SINGH THAKUR)

(@) to (c): The Government provides the broad framework for Corporate Social Responsibility (CSR) through
Section 135 of the Companies Act, 2013 (‘Act’), Schedule VII of the Act and the Companies (CSR Policy) Rules,
2014. CSR is a Board driven process and the Board of the company is empowered to plan, decide, execute and
monitor CSR activities of the company based on the recommendation of its CSR Committee. As per filings made
by the Companies in the MCAZ21 registry, the CSR spent by various public and private sector companies during
last three financial years 2017-18, 2018-19 and 2019-20 respectively are given below:

FY 2017-18 FY 2018-19 FY 2019-20

Total Total Total
Nature of Company No. of Amount No. of Amount No. of Amount

Companies Spent Companies Spent Companies Spent

(inCr.) (inCr.) (inCr.)
Public Sector Undertakings(PSUs) 535 2,704.32 609 3,835.50 14 438.29
Non-PSUs 20,915 | 11,185.53 24,323 | 14,819.32 1061 | 7,384.21
Grand Total 21,450 | 13,889.85 24,932 | 18,654.82 1,075 | 7,822.50

(Data upto 30.09.2020) [Source: National CSR Data Portal]

State/UT-wise and Sector-wise CSR spent by various public and private sector companies during last three
financial years 2017-18, 2018-19 and 2019-20 are at Annexure — | and Annexure — Il respectively. All data related
to CSR filed by companies in the MCA21 registry, including District-wise, is available in public domain and can
be accessed at www.csr.gov.in.

The CSR architecture is disclosure based and CSR mandated companies are required to file details of CSR
activities annually in the MCAZ21 registry. Whenever any violation of CSR provisions is reported, action against
such non-compliant Companies are initiated as per provisions of the Act after due examination of records and
following due process of law. All CSR related defaults are compoundable. So far, sanction for prosecution has
been accorded in 366 cases. Of these, 148 applications for compounding have been made and 75 cases have been
compounded.
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ANNEXURE REFERRED TO INREPLY TO RAJYA SABHA UNSTARRED QUESTION NO

Annexure - |

. 2257 FOR 16.03.2021

STATE/UT-WISE CSR EXPENDITURE (IN RS. CRORES))
State/UTs FY 2017-18 FY 2018-19 FY 2019-20
Andaman And Nicobar 0.75 0.43 0.20
Andhra Pradesh 275.27 643.65 161.45
Arunachal Pradesh 12.13 24.49 9.04
Assam 86.22 205.60 26.06
Bihar 46.50 136.43 10.83
Chandigarh 20.50 11.72 0.96
Chhattisgarh 71.78 135.52 90.22
Dadra And Nagar Haveli 6.93 13.47 0.54
Daman And Diu 20.09 6.22 3.26
Delhi 558.32 662.27 47.62
Goa 53.33 46.73 8.38
Gujarat 775.14 1,059.41 356.15
Haryana 265.58 334.73 143.46
Himachal Pradesh 60.60 79.97 14.89
Jammu And Kashmir 46.43 35.25 1.92
Jharkhand 45.91 70.26 85.54
Karnataka 1,034.03 1,222.44 587.48
Kerala 167.23 386.03 114.45
Lakshadweep 2.07 0.39 -
Madhya Pradesh 147.24 245.68 35.75
Maharashtra 2,549.25 2,846.73 1,313.81
Manipur 4.03 7.64 2.83
Meghalaya 5.48 16.67 2.00
Mizoram 0.22 0.10 -
Nagaland 0.36 2.11 -
Odisha 472.57 682.60 215.60
Puducherry 6.52 8.27 6.33
Punjab 89.32 164.54 28.37
Rajasthan 263.83 546.29 116.85
Sikkim 6.84 4.58 2.27
Tamil Nadu 627.75 823.38 240.17
Telangana 293.53 422.03 71.44
Tripura 1.83 23.06 -
Uttar Pradesh 302.91 476.95 39.05
Uttarakhand 86.64 173.32 21.27
West Bengal 299.76 366.59 99.03
NEC/ Not mentioned 132.04 3.68 -
PAN India* 5,050.75 6,765.42 3,965.13
Grand Total (in Cr.) 13,889.85 18,654.82 7,822.50

(Data upto 30.09.2020) [Source: National CSR Data Portal]
*Companies either did not specify the names of States or indicated more than one State where projects were

undertaken.
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Annexure - 11

ANNEXURE REFERRED TO IN REPLY TO RAJYA SABHA UNSTARRED QUESTION NO. 2257 FOR 16.03.2021

DEVELOPMENT SECTOR-WISE CSR EXPENDITURE (IN RS. CRORES)
Development Sector FY 2017-18 FY 2018-19 FY 2019-20

Agro Forestry 12.18 64.59 2.84
Animal Welfare 59.13 96.26 19.23
Armed Forces, Veterans, War Widows/ Dependants 27.72 89.20 9.93
Art And Culture 284.06 189.89 48.08
Clean Ganga Fund 4.54 5.41 0.40
Conservation Of Natural Resources 214.21 63.16 10.56
Education 4734.56 5718.11 2626.91
Environmental Sustainability 1083.05 1292.63 504.71
Gender Equality 20.49 50.96 11.44
Health Care 2210.77 3216.41 1048.74
Livelihood Enhancement Projects 709.01 848.86 514.80
Other Central Government Funds 255.63 710.59 402.51
Poverty, Eradicating Hunger, Malnutrition 654.80 1090.27 412.50
Prime Minister's National Relief Fund 175.84 300.13 164.68
Rural Development Projects 1479.80 2308.83 971.44
Safe Drinking Water 180.35 212.01 86.42
Sanitation 293.15 440.55 263.62
Senior Citizens Welfare 33.07 38.40 7.94
Setting Up Homes And Hostels For Women 69.23 53.01 19.70
Setting Up Orphanage 37.05 11.43 21.31
Slum Area Development 35.11 50.24 1.29
Socio-Economic Inequalities 137.50 164.27 74.43
Special Education 124.84 173.89 42.73
Swachh Bharat Kosh 213.68 93.81 6.16
Technology Incubators 15.62 30.51 6.10
Training To Promote Sports 227.75 295.10 98.97
Vocational Skills 391.76 758.95 397.89
Women Empowerment 203.90 199.81 41.67
NEC/ Not Mentioned 1.04 87.54 5.51

Grand Total 13889.85 18654.82 7822.50

(Data upto 30.09.2020) [Source: National CSR Data Portal]
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